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Milk Planta In Punjab 

5174. SHRI R. K. SINHA: Will the 
Minister of FOOD AND AGRICULTURE 
be pleas:d to state : 

(a) whether Government have appro\ed 
plans to set up three Milk Plants in Punjab; 

(b) if so, the estimated cost of eacb 
plant; and 

(c) whether an) in~a'ional Blency is 
providing .. sistance ror 'dIe same 7 

'-: :~J 
THE MINISTER Of! STATE IN THB 

MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 

SmNDE):(a)to(c). The requisite informatioD 
is being collected from the Government of 
Punjaband will be placed on the Table of the 
Sabha as soon .s it is received. 

Developmpnt Corporations for RebabllilatiH 
of Repatriates in Andaman and Nicobar 

Islands 

SI7S. SHRI R. K. SINHA: will the 
Minister of LABOUR AND REHABILITA-
TION be pleased to state : 

(a) whether Go.ernment have plants to 
set up Development Corporations for Anda-
man and Nicobar islands to rehabilitate the 
repatriates from Ceylon and Burma; and 

(b) if so, the details thereof 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI D. R. 
CHAV AN ) (a) and (b). The 
Board of Rehabilitation at ita. 
meeting held at Trivandrum on 16th Sep-
tember. 1968. considered a propOS" I for the 
formation of an Andamans Development 
Corporation. It was decided that a Sub-
committee of the Board wou Id process the 
propo§al and work out its details for 
consideration by the Board. Government 
would consider· the proposal after Board's 
recommendations are received on the sub-
ject. 

Chairman of tbe Food Corporation of India 

5176. SHRI D. N. PATODIA : Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether Government have beeD 
able to take any decision for filling up tho 
post of the Chairman of the Food Corpo-
ration of India; 

(b) ir so, whether the new incumbcDt 
of the post has enou,b practical commercial 
experience al would be necessary to at_ 
the premier food tradiDa oraaniaation; and 

(e) If Dot, OD what conaideratioD tbe 
appointment hal Men made ? 
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THE MINISTER OF STATE IN THE 
.MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) Yes, Sir. Shri Shah 
Nawaz Khan has since been appointed as 
·Chairmaa of the Food Corporation of India. 

(b) Yes, Sir. Apart from having 
served for long as a Deputy Minister in the 
-Government of India, Shri Shah Nawaz 
Khan has also worked as Deputy Minister 

. for Agriculture and as Chairman of the 
National Seeds Corporation Ltd. In the 
latter two capacities in particular, he has 
acquired sufficient experience aod knowleJIC 
-of food and agriculture Admioistration. 

(c) Docs not arise. 

Land Reforms In Tripura 

5177. SHRI KIRIT BIKRAM DEB 
BURMAN: Will the Minister of FOOD 
AND AGRICULTURE be plea'~d to state: 

(a) the progress so far made in enforc-
iog land reforms io Tripura; 

(b) whether it is a fact that land reforms 
io Tripura have gone comparatively slow 
aod if so, the reasons therefor; and 

(c) what further steps are being taken 
for expeditious cnforeemeot of land reforms 
in Tripura and how long it is expected to 
take to complete the process 1 

THE MINISTER OF STATE IN THE MI-
N:SfRY OF FOOD, AGRICULTURE CO-
MMUNITY DEVELOPMENT AND COOP-
ERATION (SHRI ANNASAHIB SHINDE): 
(a) to (c). The information is colected colle-
and will be placed on the Table of the 
.Sabha as sooo as possible. 

Refusal by Tbe MaDalemeDl 01 
Palmohana Colllery to Show 

Realatera 10 Labour OlBcen 

5178. DR. RANEN SEN : Will the 
..Miniller of LABOUR AND REHABILI-
TATION be p!eased to state: 

<a) whether it is a fact tbat the mana-
pment of the Patmoh1na Colliery bave 
ofOflioed to abow vafious statutory resisters 
Ja respect or payment or wascs etc to 

Labour Enforcement Officer, Neemalpur ud 
',Itc Assistant Labour Commissioner, 
A:sansol; 

(b) Ibe names of re,isters wbicb tboy 
have refused to prod uce; and 

(c) wbether any action has been taken 
apinst the manalemenl ·1 

TaB MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI) (a) No, 
Sir. Tbe manalement only asked for timo 
10 produce tbe records. which have since 
been made available for inspection. 

(b) and (c). Do Dot .risc in view of 
<a) above. 

Non-Cooperatlon by Tbe Maoaaemeal or 
Patmohana Colliery With The Indulllrial 

Relations Deparlmeat 

5179. DR. RANEN SEN: Will the 
Minister of LABOUR AND RBHABILlTA-
TION be pleased 10 state : 

(a) "hether it is a fact that the manage-
ment of the P Jtmohana Colliery hH beon 
totally non-cooperstina with the officers oC 
the Industrial Relations machinery; and 

(b) if so, the steps takon by Government 
in this reprd 1 

THE MINISTER OF LABOUR AND 
REHABILITATION CSHRI HATHI): No. 
Sir. 

(b) Docs not arise ill vicw of (a) abov •• 

SdloIanhlps to Scheduled CaKe/Scheel-
u,,"d Tribe StadeaII 

5180. SHRI P. R. THAKUR: Will tho 
Minister of SOCIAL WELFARE be plea-
sed to atate : 

Ca) wbether II is a fact that no tCholar 
ship is awarded to a Scbeduled Calle/Trlbe 
student for post-Matric Iludics. wbose par-
cnts/.uardians· in come from all50urcet 
exceeds Rs. sao per month and Ihat tbe cd-
li!lS of Ro. SOO i!lclud" th. v"rious allow,,-
nces'araatcd to Government servaata; 

(b) if 10. the cuct break-up or compo. 
lilift . of the itlCO nc, II dellned under tho 




